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HIGH COURT OF DELHI : NEW DELHI

MOST liVIMEDIA'FE

\ t ' . ,;tI - 1 r'Gaz/DFIC/:023 Dated :

From :

Fhe Registrar General,
High Coun of Delhi,
New Delhi-llC003 .

To,
The Principal DistHc I & Session Judge (HQ),
Tis Hazari COLrts.
Delhi ,

Sub : Direct recruitment to the Delhi Higher Judicial Services – reg.

Sir, r

Please find enclosed copy of Notification no. F.1 /10/2022-JudI./Suptlaw/213-220 dated
31.Oi .2023 received from the Principal Secretary (Law. Justice & LA)) Government of NCT of
Delhi. appointing 32 candidates as members of the Delhi HIgher Judicial Service against permanent

posts in temporarY capaci ly in order of merit on a probation period of two years w.e.f. the date .they
assume the charge of their offices.

You are requested to administer them oath in acco:dance with the instructions issued from

time ta tin.e on the subject of Oath of Allegiance to the Cor_stitution of India and send the same to

this Court along with their joining reports. The newly appointed officers may also be asked to report

lo the Chairperson, Delhi Judicial Academy, for t}eir man(htory training.
2

/ Yours sincerely,

Id =
(Ravinder Dudej a)
Registrar General

East. No.qb+-BI /G- t/GahHC/2023 D,t,d, th,

Copy fOTw4rded for information and necessary a;tiDn to :-
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ahl'v.e net\’ly recrrited OfaCers af Delhi }!igher Judlciai Service may be impa;tei r:hisite
!!'lu11111g as per aFprt'”'e'I indUctio:I training programme

'#8

2. The Principal Secretary (Law, Justice & L.A.), Govt. of NCT of Delhi, 8th Level, C-

Wing, Delhi Secretariat, I.P. Estate, Ne\v Delhi – 1 10032

W' c)fac:rs concerned along with a copy ofnclti6cation with the request to report to the
Principal District & Sessions Judge (HQ), Tis Hazari, D:lhi.
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Joint Registrar (Gaz- IA)
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No.F.1/10/2022-JudI./Suptlaw/2 1 B _. LU a

NOTIFICATION
Dated : J . O / . LOL B

N.o'.F' 1/10/2022-Jud!./Suptlaw/ LIB - I )–o : in Fxirsuance of thQ provisions of Rule 12
oF tOe Delhi Higher Judicial Service Rules, 1970, as amended up to date,-the Lt. Governor of the
National Capital Territory of Delhi, in consultation with the High Court of Delhi, is pleased to
appoint the following candidates as member of the Delhi Higher Judicial Service against
permanent posts in temporary capacity in order of merR on a probation period of two years
w .e.t . the-date they assume the charge of their offices.

S.No

1

2

Name (Mr./Ms.) O

17

18

Name (Mr./Ms.)

Mr.' Shankar Narayanan Mr. Munish Bansal

Mr. Ankit Mehta Mr. Vikram Bali

3

4

5

Mr. Neeraj Sharma

Mr J '.Sachin Mittal

19

20

21

22

23

24

Ms. Pooja Jain

Mr, Sumit DalaI

Mr. Murari Singh Mr. Mayank Garg

.Mr. Abhishek Goyal Mr. Mohammad Ehtesham I
:

Ms: Priyankb Bhagat Mr. Yadvender Singh

- Mr. /\nk'ur Jain : Mr. AntI Kumar Paswan

I

-[T

25

26

i Mr. Sachin Sood

1.0 s :

HM=XIFMFaa 27 t

e
13

14

r 28

29

30

Mr. Vikas (m-

Mr.. Amit Sahrawat

r WFMiFa(TTSTm 31 Mr. Rahul Bhan 32 MnBmm
J
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3. The above appointment shall be subject ?to the provisions of the Delhi Higher Judicial

Sewice Rules, 1970 as am.ended up to date and other orders/instructions as may be applicable
to the offScers of the Delhi Higher Judicial Service from time to time.

4. The post carries the scale of pay of members of the Delhi Higher Judicial Service

Rs.131100 - 216600 in level 13A af matrix of 7'h CPC RevIsed Corresponding Pay matrix and
Pay Level plus allowances as admissible under the Rules.

5. Further the appointment of Mr. Murari Singh (at SI. No. 5) and Mr. MaYan I< Gary (at sl'

No..21) to DHJS would be subject to the outcome of WP(C) No. 703/2023 titled ''Sudeep Rg
Saini Vs. High Court of Delhi & Ors.

6. The appointment of the selected candidates would also be subject to the outcome of
V/P(C) No.15705/2022 titled ''Ashish Rastogi vs. Hon'ble High Court of Dethi'.

By order and in the name of the
Lt. Governor of the National

Capital Territory of Delhi,

3p8i
(Bharat Parashar)

Principal Secretary (Law, Justice & LA)

No.F.1/1'0/2022-JudI./Suptlaw/ LIB _. '2L o Dated Rl . o I . :boER

Copy forwarded for information and necessary action to:

1

2.

3.

4.

5.

The Secretary to the Govt. of India, Ministry of Hcme Affairs, New Delhi.
The Secretary to the Govt. of India, Ministry of Law & Justice (Department of Justice),
Jaisalmer House, New Delhi.

The Registfar General, High Court of DelhI, New Delhi w.r.t. his D.O. letter No.

No.7103/DHC/Gaz-IA/DR.DH JS/2022 dated 09.’ 2.2022.
The Principal District & Sessions Judge (HQ), Delhi, Tis Hazari Courts Complex1 Delhi.

The Special SecretarY (GAD/Coord.), Govt. of NCT of Delhi (in duplicate along with
Hindi version of the same) for publication in Delhi Gazette (Extra_ordinary Part_lv) with
the request that five copies of Gazette may be sent to this department for official use.

The Controller of Aaounts, Govt. of NCT of'Delhi, Delhi.
Officers concerned through the Registrar General,
Guard file.

6,
7.
B.

High Court of Delhi, New Delhi

(Bharat Parashar)

Principal Secretary (Law, Justice & LA)
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